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RESERVED

CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD BENCH

allahabad this the 1YY day of Recondy, . 1994,

Hon'ble Mr, Justice B.C. Saksena, Vice=Chairman
Hon!ble Nr. K. Muthukumer, Administrative Member

Original Applicstion no. 83 of 1992,

I Dilip Kumer,S/o sri Om Prakash, Guerd, Railway
Guarter no, 511B, Lslitragar, Allchabad.

2 Pradee, Kumer Yadav, S/o Sri K.L. Yadav, R/o
367/322, Mohatshimganj, Alletccad.

® o0 ¢ ‘ul\llcantS.

Counsel for the Applicant sri sunil Rai

Vers us

l. The Unicn of Indie through the General ”arager,
N. Rly. Beroda House, New Delhi,

25 The Civisicnal Railway Manasger, Northern Railway,
Allahabad.
3 Tne Serior Civisional Comrerc1al Superintendent

N. Rly allahabad.

4, The Senior Divisional Perscnnel Officer, N, Rly
Allshabad.

52 The senior Divisional Accounts Ufficer, N. Rly,
]lC naDcO.

« «s Respond:nts

Counsel for the Respondenis Sfi A.V. Srivasteva/P. Lathur
Sri B.B. Faul,

Alongwith
Oiiginal Ac.licstion no. 406 of 1994

1. Subhesh Chandra, S/o sri Rajs Ram, R/o 407, Rejapur,
Distt. Alliahabad.

2. ﬁti%abd%?r, »/o ®. Prasad, R/o 317, K D.S.A. Ground

VVersus

10 ghe n;on _of ;ndla through ihe Zeneral MNanauer
Bar Hcuse, Néw Dei Hae -

2. The Divisional Railway iManager, N. Rly Allahabad.
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The senior Divisional Comierciel, Superintendent ;
N. Rly Allehabecd. - '

.o+ Kespond=nts

original Applicatior no. 110 of 1993

Syed Nizam Hussa@in, S/o Sved Ali Hasan, 4/a 29 yrs.
R/o Mohalla Chiktoli, P.S. Hussaindbed, P.O.
Japla, District pelayum.

Ragubir sharan Xharwar, S/o sri S. Sunder, A/a 33 Yrs
R/o 877-A Shastri Coleony, Distt Mugalssrai.
wva Applicants
-~ Versus

Jnion of India, through General Manager, N, =ly
Railway Board, Berode House, New Delri,

h1 Onmercagl Superingendent, N. Rly Barode

ef
use, New

Divisional Railway klenacer, Northern Rai lway
Nawab Yusuf Road, Allahabad.

Seni>r Divisinal Commerciel Superintendent, ~
N. Rly Nawabk Yusuf Road Aliahabad. ’

e+ <. Respondensgs

original Applicetion no. 39 of 93

Niregle singh, S/o o, singh, a/a 30 Yrs, R/p
Ram Bassic Vidalaya, Dercanj, Allahebad.

Tarak ivath Fandey, S/o B.D. Pandey, A/8 30 Ygs.
R/o Village Kewalpur, post Beri-visa, District
Varanasi.

Kamla Kant shukla, 5/0 P.N. Shukla, R/o Ram Becsic
vVidyalayae, Darecganj, ~llshabad.

Amar Bath, s/o Mangru, R/o Ram Basic Vidyalaya
Daraganj, Allahabed.

Sushil Kumer Tripathi, S/o K.S. Tripathi, R/o
Vil.ege Laxshagrsh, Post Lakshagarh (Handia),
Distt. Alishabao.

Shyam Shanker sShukla, S/o Sri kE.S. Shukla, R/o
Vaishno ashram Ram Basic Vvidyalaya, Daraganj Distt.
Allahabad.
»+e DPplicants.
Mersus
Union of India thrcagh 3eneral signager Northempn

Railway, Baroda House, New Delhi.
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_Ajay Kashyap, S/o F

= hlef Comnerc;\_a}_ SUperlntendBnt h Rly Baroda
Howse, New Delhi, s i

/] 3 /]

Chief Commercisl Superintendert, Northern Rai lway
Baroda House, New Delhi,

Divisional Railway Manager, N. Rly, Allahabad.

Senior Divisional commerc1al Supreingendent
N. rily Allahabad.

.. . Respondents

A~

Criginsl Applicetion nc, 382 of 1993

Fezal Karim. ~/o Mchd. Kadim, R/o village Chakivya,
House no. 104/24] Rpost Of+ice 3.F.O.

.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Rai lway uolony smith xoacd, Allahabad.

«ss Abpplicants
Versus

Jnion of India, through General Manaocer, Northern
Railway, RKeilway Board Barode House N. Delhi.

Divisional Railway M
Allahatad.

anager, lNorthern Railway

Senior Divisional Commercial Superintendent.
Northern Railway Nawab Yusuf Road Allahabad,

.... Respondents.

Criginal Application no, 32 cf 1993

Qarrul Hesan, A/a 29 ¥re S/o Late Sri S.N.

Hasan,
R/c¢ 121Dariyekad, Jogighat, allchabad.

eee Applicab
Versus

snicn of India through Gerral [lanager N. Rly, Rly
Boadd Baroda House New Delhi,

Chief Commerciazl Superintendent, N. Rly Baroda,

ey,

House, Nev Delhi,

Distt Allahabad.
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3% Divisional lailway Maneger, Northern Railway,
Nawab Yusuif Road, Allahabad,

4, Senior Divisionel Commercial Superintendent,
Northern kailway allshabad,

e+ s+ Respondents

75 Original A pplication no, 1782 cf 1992

1s vinod Kumar Sherms, ~/o Shri Chsbi Lal, K/o 17/A
Lahis Marg, Allahabad.

: yersus

Buard, New Delhl. E

2% The Jeneral Menager N. Rly Daroaa House, New Delh—.

Tﬁ Divisional Rallwdy Hane sge r, \. Rly Alloabad

....,Respondents

8. Q}-‘igihal Apvlicstion no;',1534 of 1992

1 Shyam Narain singh, 3/0 R.N. Singh, R/o Will & Post
Jenauli, Distt. Baksur, Bihar.

25 Ravindra Tripethi S/o sri s.C. Tripathi, R/o
vill, Dharampur Ghurwa, Tehsil -Phoolpur Allahabad.

cl Ram Bharat, S/o sirdhari Lsl, R/o Deogalpur, Post
Ma Mau Aima Distt. Allsharad.

.ses Applicant

Versus
1. Union of India, through Secretary Reilw:y Board,
Rafi Merg, New Delhi,
2. General Manager, Northern Reilway, Railway Bhowan

(Baroda Hous) New Delhi. \
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3o Chief Commercial Superintendent.
(Baroda House) New Delhi,

4, Divisionel Railway Manager, Northern Railway,
D.ReM. Office Nawab Yusuf Road, Allahabad.

N. iily ReilBhewan

8. Senior Divisional Commercial Superintendent, N. Rly

D.R.M. Offi Ce, Allahabado

Respondents

. e 0

9. Original Applicetion no,352 of 1992

1. Rajendra Prasad Pandey, S/o Sri S.P. Pandey,
R/o Vvill Nanhcopur, P.0O. Pahara, Distt. Mirzapur

Versus

1. The Jnion of India through general Mandjer, N
New Delhi, =

2;1f7The Divisional Railway ianager, N. ?lyrallahébaﬁg*%

3.  senior Divisicnal Pcmmerc1al Suudt N. Rly DRM -oo- .

~rdf*1ce All ahabad,

e Respondents ég;;,f

10, Originel Appplicction no. 450 of 1994.

l. Rajendra Kumar, S/o sri F.N. Jaisawal, R/o 22%
Gandhi Nagar, Mutthigenj, Distt. allahabad.

2. Remesh Chand, S/o Sri Late Hari Lal, R/o 19/216

Luker Gcnj, Distt. Al!aabsd.

eee Applicants

Versus

L The Jnion of Indie through the General Manazer
N. Rly Baroda House, New Delhi,

2 Divisional Reil lway Manager, N. Kly Allehabad.

g ¢nio ivied . -
. 5 I Divisional Commervial Superintendent,
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il

33

. appiizant




e S,

/6 /]

N. Rly, Allahabad.

12,
1%

S e

«ee Responder:ts

Original ppplication no. 400 of 1994

Ram Niranjan Singh, A/a 38 Yrs, B8/c sri R.N. Singh
R/o 183-alopibagh, Allchabed.

Km. Shashi Srivasteve, A/A4 26 Yrs, D/o Sri V.N.
Srivastava, R/o 1 Dhinghwaes Khothi, alopibagh,
Allshabad.

Cinesh Kumar, A/ea 33 Yrs, S/o Sri G.S. Lel srivastave

R/o Village & rost Sinchore, Distt. Mirzaepur.

ees Applicents

Versus
Union Of India, throiush General ;ignagsr, Northern
Rei lway, Reilway BRosrd, Rarode House. N. Delhi

Chief Personnel Officer, N. Rly, Barode House.
“"ew Delhi,

Divisional Reilway )anavcer, Northern Railway, Nawab
Yusuf Road, Alldhabad.

Senior Divisional Commercial Superintendent
N. Rly, Allahabad,

«++« Respondenss,

Original Applicstion no, 399 of 1994

Kadir Ahmed, S/o sri Abdul Ghafoor Khen, Af/e 30 Yrs
R/o 182/K/1, A.D.A Coleny Rajroopur allzhabad.

Brijesh Frasad, 5/o Sri Naerein Prssad, Afa 26 Yrs,
ii/o 93-iatiysra Koadm alopibsgh A Llanabad.

Kemle$h Ssingh, s5/o sri R.m Bali singh, a/a 37 vYrs,
R/c 129 alopibagh, Allehabed. .

Rajesh Kumar, S/o Narein Prssad, &/a 28 Yrs, R/o
544 Colonelgsnj, allahabad.

Arun Kant Srivsséve, S/® sri M.P. Srivastava,
a/a 3% Yrs R/o Azad Square, H.mbach, Allahabad.

Km., Vibha Sarswet, D/o S.K. scrswat, a/e 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allchabad.

Km. Abha Sarswat, D/o S.R. Sarswat, a/a 27 Yrs
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i/c 133=-3C, Lead Road, Railway Colony, allahabad.
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Ravi Shaenker Srivaétava, S/o sri Prem Kumer,
A/a 26 Yrs, R/ 130-C/51-L Rajroop=pur,
Allzhsbad,

«.. Applicants

Vler sus

—~

Jnion of 1lndia through General Maneger, N. Rly,
Railway Board, Baroda House, New Delhi,

Chief Personnel Cfficer, N, Rly Barcde House,
ivew Delhi, :

Divisional Railway lenacer, N. Rly, A llehabad.

Senior Divisionsl Gommerciel Superintendent, N. Rly

vaweb Yusuf Road, Allanabad.

e e o ¢ R@Spond@nts

Criginel Application no. 397 of 1994

Piyush Kumer Dwivedi S/o K.K. Dwivedi, Afe 29 Yrs

R/050-A Madhwapur allchabad.

R-mesh Saran S/s Hari Bhanker Lal, A /& 34 Yrs
R/o C-27/273=3, Indien Fre=s: Colony Jagatganj,
Varanasi,

Re jeev Kumar Srivastave, S/o F.M. lLal, a/a 30 Yrs
R/0 CK=63/209=4 Choti Piyarie Districi, Veresasi

Amulya Kumar Gupte, S/c sri N.K. Gupte, a/s 30 Yrs

R/o 178 purana Katra, Allshabed.

Surendra Kumar S/o K. lLal a/s 30 Yrs, R/o Vvill. &

Fost Halimpur, Distt. Veranasi.

Rakesh Behsii Srivastave, S/o K.B. Srivastcva,
A/a 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allahabad,

Priya Kant Srive:ztava, S/o sri A.N. Lal, a/e 33 Yrs

R/o $-1/64-2G Chupe-Pur, Distt. Veranasi.

Fraveen Kumer 5/o0 sri : .prekesh, A/a 28 Yrs R/o Shiv

3/13-K-8, Nawalpur Colony, ieerapur Basahiee,
Varanasi,

«+s Applicants

Versus \\
Ryt~
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l., Union of Indie, through General Manager, N. Rly,
Reilway Board, Beroda House. New Telhi,

2, Chief personnel Officer, Northern Reilway, Berode
House, New Delhi.
3. . Divisionel Railway Manager, Nortnern Railway, hdwab
o Yusuf Roed, Allahebad.
4. Senior Divisional Commerciel Superintendent !.. Rly

Nawab Yusuf Road, Allahabad.

..+ Respondenss,

14, QOriginal A pplicetior nco, 1702 of G2
e Re jendra Prasad , Afa 24 Yrs, S/o Sri Kej Behadur

Singh, R/o Vill Khapati, Post Knapatia, Distt
Al-thC ’.JO.

2l Dharam pal sincgh, A/e 32 Yrs, S/o L.R. singh, R/o
vill, Shambir Singh Pur (Sewa&an) P.O. Auraei,
Distt. Veranasi. ,

2, Mahesh Prasad, A/a 35 Yrs, Q/o 5ri Remji Prasad
R/o iMohalla : arsurampur, Post Mughslsarsei, Distt
Varanasi.

4, Munna Lcl, Af/a 29 Yrs, 5/c Sri Cheddi Rém R/o

@@ vill Chandhas i (Khuswaha Besti) Post Chandhasi,
Mugalseria. Distt. Verenasi.

e+ Applicarnts

Versus

s Union of India, through General Mansger, N. Rly
Baroda House, New Delhi.

2% €hief Commercial Superintendent, N. Rly, Baroda
House, New Delhi,

i Divisional Reilway Manager, N. Rly Nawab Yusuf Roead,
Allahcbad.

4, Senior Divisional Commercial Superintendent, DRM
Office, Allshabuod,

..o ltespondents

15, Original A pplicetion no. 1227 of 1993

15 Lal Rahadur, S/o 3ri Jhanra, A/a 28 Yrs, R/o vill

\
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phawarohi, P.O. Sindhaur, Distt. Mirzapur

2.
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Kishorilal, s/o Jhanna, Af/a 32 Yrs K/o Vill. Bhewaroh:
F.0. 3indhaur, District Mirzapur.

borilel, $/o Jhanna, Afe 30 Yrs, K/o Vill Bhawarchi,
F.0. Sindheur, Distt. Mirzs .ur,

Dinesh Prassd, S/o Sri Shvnath Prasad, 4 fe 32 Yrs -
R/o vill & B.Q. Baraini, Distt. Mirzs ur

kam Subhag, 53/o0 Sri D. singh, A /@ 27 Yrs, R/o
vill Murahuan, P.O. Shikarganj Distt. vaeranasi.

sunil Kumer, S/o sri BRansni Lal a/e 31 Yeres
r/o B.P. 285 Revi Nagar Colony, Neer Keli Manir
vughalsaeraei, ‘arenasi.

* e ,é\p-‘ li Ed Pts .

Ver sus

Jnion of India through General Manager, N. kKly reil-
way Board Baroea House. New Delhi

Chief Personnel Officer, N. Rly Barods House, New
Delhi. ‘

Divisional Ruilway Mane er, Northern Railway,
Newab Yusuf Road, A llalies-c,

Senior Divisional Commercial Superintendent
.. Rly, Nevao Yusuf Road, Allahabad.

.. Respondents

Original Agplicetion no, 873 of 1993

Santosh Kumar Dvivedi, S/o lLate Sri R,.M. Dwivedi
ii/o Vill & Post Sindthora, District Jirzepur

Ranchir <singh, S/o s.N. singh, r/o vill sSultanpur,
P.O. Makhme}p ur Distt. iau,

Virendra Singh, s/osri s. singh , r/o \ill Rampur
rost RampurDhamave Ditt. aAllchsbad.

Jitencra Bghacdur singh, s/o sri A.Singh, r/o
vill and Foust Rempur Dhemava, Bistt. Allehabad.

Rén Vijei singh, s/o B8.%. Ssingh, r/o vill & post
sompur Dhamava, Bistt 4Allehabad. )
Vinay Ku-nar singh,s/o sii .‘shesh §irgh a/a 22 Years
r/o vill ¢ post Rempur, Dhamava, Distt. Allahabad.

Bodha singh, s/o s:i R, Babadur, r/o vill chadpur,
Yych S de
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posi Bhiteura, Distt. Fatehpur.

8. ram Kripal singh s/o sri A . Singh, R/o Vill Sahimepu,
post Bhitsure, Distt. Fatehpur.

9. Kunwar Rajendra Singh, s/c sri J.B. Singh, /o
Badi Jiadari, Fost Siswan, Distt. Allahabad.

10, _Raghvendra Pratap Singh, s/o sri V.singh r/o vill
Churiyaeni, posil churiyeni Distt. Fatehpur.

ll. s.C. NMishra, S/o R.S. Mishra, r/o vill Jathi fost
.hahldc1nour, Distt. Alleahebad.

12, Herdwsr, S/o Rém Singh, r/o vill and Post Kaunia
Distt. Azamgarh.

13 njal Kumer Srivestava, S/o sri (Late) Saheb Lal
Srivastava, r/o Vill £ post Sindthora, Bitt.
erxa I, }

14, anent rathak, s/o S.N. Pathek, r/o B-24 G.T.E.
Karelli Allahcbco.

15, Kunwar Surendra Sinch, S/o J.B. Singh r/o Vill
: Beli Madari, post Siswan, Distt Allahabad.

16, Ramesh singh, s/o M. Singh, r/o vill and post Rampur I
Dhamava, Distt A i1lahabad.

17. S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 5.nga “*agar
Colony Varanasi,

18, Hishamuddin, S/o sri Sahauddin, r/o 537-4 Ghanshyam
Nagar Colony Allahcbad.

- Applicants i

Vers us

l. Jnion of India, through senercl jManager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi,

2, Chief rersornel Ofiicer, horthern Railway, Berodsz
House, New Delhi,

3. Divisicnal Railwey jien.ger, Northern nailway,
Nawab Yusuf Road, Allshabad.

4, Senior Divisionel Commercial Superintendent,
Noethern Reilway Allahchad,

. .+ Respondents

o e S i 4
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Original A ppiication no., 779 of 1993
ilahesh Kumar, S/o sri H. Lal, r/c New Lasker Line,
Furana Baihrsns, Allahabac, ,

s« » Applicants

Versus

The Wnion of Indie through the General Nenager,
northern Railway, Bsrods House, New Delhi.

The Divisional Reilway Menager, Northern Raiilway
Allehsbac.

Tre Scnior Divisional Commercial Superintendent
Northern Reilway Allcnabad.

1

The senior Divisional perscnal Officer, N. Riy
Allahabad.

The Senier Divisional Accounts Officer, N. EBly Allahal

..+ Respondents

Crigingl Applcation no.746 of 1993

Samarnath singh s/o Salik Ram &/o vill Kureh~Khurd,
P.C. Mugalsarai Distt Mugalsarai.

Om prekas!i Sharma, S/o Late Sri puttoo Lal Sharme
@fa r/o vill parshurampur (sikatia) p.O.
Mugalsarai, PBistt Mugalasria,

«e. Applicents

Ver sus

Union of India, through General Manajer N. Rly
Railway Board, Earoda House. *ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi.

Divisional 'cilway Manager N. Rly Allshabad.

Senior Divisional Commerciagl Superintendent, N. Rly
Allahabad.

.« s+ Respondents

Originasl Application no. 530 of 1993

Ramesh Chandra, S/o Sri K. Chsraep,r/o vill
Umarganj P.S. Raipur, Tehsi Machlishahr, District
Jaunpur. \
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satya prakesh, s/c adhya, a/e 30 yrs r/a vill
Rempur Sawai, P.Q. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur,

Jamuna prasad, s/o srinsth r/o Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.
t
[

Sri Rem singh s/c sri Murali, a/a\29 yrs r/o
Vill Behdeul Khurd, P.0O. Surwen Misirp ur,
Tehsil Patti Distt. Pratapgerh,

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishshr Distt Jaunpur.

Laxmen Singh, S/o svi jurali, r/o will Behdaul
Khurd, p.o. Surwan misirpur, Tehsil patti
Dlstt Pragpgarh.

Gir je Shankar, S/o sri Chhute Lzl A /a 31 yrs
r/c vill Vanbirpur, P,O. Reipur, Tehsil Machlishahr
Distt. Jaunpur,

-
Rajendra Prasad, S/o sri Ram Lal, r/cUmarganj

P.O. Raipur, Tehsil Machlishahr, Bistt Jaunpur,

Amrit Lal, S/o Sri nath rgc villumarganj P.O.
Raipur, Teksil Machlishahr District Jeunpur.

Hira *~al, spo Sri Ram hath, r/o vill Umarganj, P.O.
Raipur, Tehsil Machlishahr, Distt. Jaunpur. y

... Apvlicangs

Versus .

Union of India through General Mandger, Northern o i
Raidwey Railway Boasrd, Baroda House, New Delhi.

Chief FPerscnnel Officer, Northern Railway, Barods
House, !'ew Delhi. ﬂ[

ulVlSSOPBl Rai lwa ay ianager, N, Rly Newab Yusuf
Raod Allszshaocd.

Senior Divisional Commercial Superintendent, N.R1ly
Allchaced,

««. Respondents

B ——

Criginal Application no, 479 of 1993 i

Shiv Shenker, S/o Raem Lskhun, r/c vill Behdaul Khurd
fost Gaura Distt. Fradpgerh

Heri Shanker, S/o sri Chottey Lal, r/o vill Bamvirpur
post Raempur, Distt Jaunpur,

Ram Bshadur, s/o sr. Mchan Lal, rfo Purani Bardahi
Bazar, Post “ukundasaganj, Tehsil patti, Distt.
Pratdpoarh, \
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Ram Ashrey, S/o sri Ram Adhar, r/o village Sukhen
Misirpur, Post Suvansa, Tehsil pPatti. Ditt Pratapgerh,

Vibhe shanker, S/o sri Chottey Lal rfo vill
Eanveerpur, PoOst Rompur Disti Jsunpur.

Rem Khelewan, S/o sri Kandhai. r/o vill Sawai Rampur
rost Serai Bika, Distt. Jsunpur.

Faem Dahadur, S/o sri Rem Abhilesh, r/p wvill
pue Kharagrai, Post Suvnasa, Distt. Pratapaarh.

Ramshonker, S/o sri Chottey Lal, r,o BEanveerpur,
post f[ampur Distt. —8unpur,

lelji, spo sri liatapher, m/o vill Meerpur, post
Madhupur, Bistt. Jaunpur.

Shesh Nath, s/o sri Mata Saran , r/p vill & Post
Sileudhi, Distt. Frata,garh,

e e Apllc ant

VVers us

Jnicn of India through Gereral liansger, N. hly Reilwey
Board Bafoda House, New Delhi,

Chief Perosnnal Ufficer, Northern Rail@ay, Barode
House, New Delhi, R

Divisiocnal Reilway, Manager, Northern Rallway
Allahabead. |

Senior Divisional Commerciel Superintendent
Northern Railway A llahebad,

e+ Respcndents

Original Apclicaticn no, .416 of 1993

Kishen singh, S/o sri Ram Nagina Sinzh r/o
J yard Colony Qr. no, 702-=C, ugalsarai, Distt.
varenesi,

Ramesh, §/o0 sri Ramji r/o vill & P.O. .Farshuramp ur
sibtien post Mugalsarai, Distt. Varsanasi.

As hok Kumar Fandey, s/o sri Balmiky randey r/o
Sibtian, Parshurampur, P.0O. Mugalssrai, Alinsuer
DALGOT . WA SEElREIS Al o

Frem Kumar Srivastave, 5/0 sri S.M. Srivasteve, ;
r/o Loco Colony Gr. no, 128-K Mugclsaraj Distt ?
Vareénasi, ' :

Dilip Kumar Sinha, s/o sri Deep Narain Lal,
R/o Harur Colony Gr. no. 694-A ;iugalsarai, Distt.
Varanesi.

\ . os Appdlicanis

X%




‘Divisional Railway Manager, N. Rly Allahabad.

/L 14 /[

Versus

Union of India through Genersal Manager, N. R1ly
Railvway BRcard, Barocde Hcuse, New D-1lhi.

Chief:Personnel Officer, Northern Railway, Barcde
House, New Delhi,

Divisional Railway Manauer, Northern Railway
Allshahad.

Serior Divisional Commercial Superintendent, Nerthern
Reilway, Nawab Yusuf Road, Allshzbed.

e +s» hespondents

Criginal Applicstion no. 1006 of 1992
santosh Kumar s/o sri B.G. Sherme, r/o 146-A Loco Lot
colony aligerh. | |

eo. Applicant

Versus |

Union of India through the 3eneral Maeniger, N. Rly ;
Baroda House, New Delhi. E

Seriior Divisicisel Commercial Superintendent, N. Rty
Allahabad,

.o+« Respondents

uriginal A pplication no, 1303/92

sushil Kumar Pandey, S/o Pt.LK.N. Pandey, ii/o
60 Bhendari sttior Rd. Jaunpur,

smt, Jyoti Saxena, W/o Sri K. Saxena, 99/303, Sisaniau
8adha Ghaeuraha, Konpur,

* s e r\PlL‘ -L.L C ‘;n‘tS .
Vers us
Jnion of India through General pManager, N. Rly
Baroda House, New Delhi,

The Divisional Railway Maneser, Northern Railwey

£
W s

By
L ]
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Allehabad.
The senior 2ivisicnal Commerciel Supdt. N. Rly
DRV Office: Allahabad,

... Respondents

e

Original Applicstion no. 1715/92
Indu frabha pander, V/o sri B.N. Pandey, r/o
94/1A Galle Bazar Tilheraenj. Allshabac.

smt, *adhuri Misra, w/o Sri O.p Mishra, r/o
62. Bhandari sS&alion Road, Jaunpur,

e ® Appllcén‘t

Versus

Union of India through General Menager, N. Rly
Borada House, New Delhi.

Divisional Railway Manager, N. Kiy A llenabad.

Senjor Divisionsal Commercial Supdt. N. Rly DRV
Office , Allehsebad. .

.+s HRespondents

Original Applicetion no, 133/93

Kripa Shankar, S/o 5ri V. Nabh, Vill pata-ka-pura
F.O. Rem Nagar, Pistt. Allahabad

Jmesh Chandra, S/o Sri 5. Prasad, R/o Vill Tikari
P.0O. Bhemni Hitser, Distt. Allehaved.

ees Applicunts

\Versus

Jriion of india through General Menager N. Kly
Baroda House. New Delhi.

Divisional Railway Manager, N. Rly, Allahebad

Sr. Divisional Commercial Superintendent, N. Rly
DHi Office Allzhabad.

\\ «.. Respondents

(%9 ek




2%.

2%,
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Original Ap:lication no. 514/932

sri Krishna lend pathak, s/o sri T. Pathak, r/o

vill. ameon, P.O. gahibaanj, Distt. Varanasi

Subit De, S/0 S.K. De, r/o Uma Kutir, station

Road, Jeunpure.

... ADplicant

Versus

Jrion of lndie through Seneral Manager NN. R1ly
3zroda House, New Delhi.

nivisional Railway Manegel, N. Rly, allahsbac.

sr. Divisicnal superintendent GCommercial N. RILy

DRIA Office, Allahabad.

... ReESpONDeNTS

Originel Appliceion no. 777/93

satya prakash Mishra, s/o Sri R.S. Mishra, R/ 0
Af3, 176 Krishna Nagar, Keedganj, Allahabad.

... Applicent

Versus

Jnion Of India through General lianager, N. Rly
Baroda House hew Delhi.

The Divisional Rai lway Manager, N. Rly A llehabad.

gr.Divicional Commercial snperintendent , No Rly

DRM Office Allahabad.

e o 0 rﬂeS,Oﬁ;enT.S

Originel A ppliceicn no. 457/93

shechi Kumar !iishre, 5/o Re.A. Mishra, rfo-vill

Ghatwa ; ost Kerchana, F.o. vV.archana, Distt Allahebaed. |
i

Fresent Address 134- Tula Ram Bagh A 1lehabad.

T2 endra Prasad Mshsra, g/o sri D.P. Mis hra

vill Kasidahan, Post Nathaipur , Distt. yaranasi

snoop singh, S/o0 S¥I S.P. 5inah, RBf/o Vill, and P,
em cgar Bhojpul, FeSe Antoo, Distt. pratapgarh.

... Appliccts

\

©
Versus Qm}p PR

|
i
|
!
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1.

20.

1.
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Union of India through General Menager, N..Kly
Barcda House, New Delhi.

Divisicnal Railway :Manager, N. Rly Allahabsd.

Senior Divisinal Commercial Superintendent N. Rly

Allahabad.

Senior Divisional Personnal Officer, lorthemn
Railway Allzhabad.

Senior Divisional Acccunts Officer N. Rly
Allahakead.

... nespcndents

Original Applicstion no. 1028/93

Rajesh Kumsr Tripathi, S/o Sri R. Tripathi
R/o 354/7/1, Jayantipur, Dhumapgang Allshcbad.

«.. Applicant

VVers us

Union of India through Seneral jlanager N. kly
Baroda House, N. Delhi. '

Divisionael Railway .isneger, N. Rly allshcbad.

Senior Divisional Commercial Manager, N. Kly
DRM. Office Allehabad.

o+ Respondents

Original Application no. 1243/93
shiv prakash Dubey, S/o S.D. Dwivedi, r/o Vvill,
NMawapura (Kakraha) P.O. Fatehpur, Distt. Mau.

«es Applicant

Versus

Union of India through General Mgnager N. =ly
Baroda House. New De lhi,

Divisional Railway Manaager, N. Rly Aallshabad.

Senior Divisional Commercial penager, N. Rly

Allahabad,
\\ .+ Respondents

L2

)

T e G

.,

s




32.

/18 /]
Original Application no. 1362/92
Pawan Kumar Pendey, S/o Sri S.S. Pandey, R/o 161/9
A, Azad Nggar, South Melaka, Allehabad.

Arun Kumar Singh, S/o Late Sri Ramkant 51ngh, ﬂ/o
Vill./p.J. Kaju, Allahabad.

ot Appiicant

Vers us

Union of Indieé through General Manager N. Rly
Barods House. New Pelhi.

Divisional R&ilway leneger, N. Riv Allzhabad.

Sr., _Divisional Ccmmercisl, Superintendent N. Rly
A llahabad.

«.. Respondents

Original Applicaetion no. 1511/92

Suresh Kum r Srivss&ava, S/o Sri R.K.L. Srivasteve
r/o 36A/60, Judhwal, Tllharganj Al lahabad.

l.

2

32.
1.

e Sl S ——

g

«se. APplicant

Vers us

The Union of India through General janage £, N. Rly
Baroda House. New Delhi. )

Divisional Railway henager, N. Rly Alle p¢ p.c.

Sr. Divisioral Gommercial Supdt. N. Rly 7 o o
Al¥ahabd. JRM Office

«++ 1€S OC pgents

Criginal application nc. 1603/92

Sharda Babu, S/o Ghessit Lal, R/o ] 5. Nakhas Kona
Allahabad. ! '

Asrar Ahmad, S/o Sri Abrar Ahma 3., r/o 553 sttarsuiya,

Allehabad.

‘eee AppliCér\lt

Versus \\
.

. - 19

-

e ———-




1.

2o
3.

(L\
b4

/19 //
Union of 1ndia though General Manager M. Rly
Allahskad.
Divisional FKailwey Manacger, M. kly Allchabad.

Sr. Divisional Ccmmercial sSupdt. N. Rly A llahabad.

.+« Respondents

OCriginel applicstion no. 1628/92

Vijai Kumer Sinha, S/o Sri D.N. Lel, r/o Hapar
Colecny Cr. no. 694-4 liughalsarei,

Sunil Kumar sinha, s/o sri V.N., Lal, R/o Qr. no.
603=-B Hapur Colony Mugalsarei,

Narayan Dutt Dubey, S/o Late sri K.D, Dubey, r/o

131=-3H, First Avenue, Reilway Colony, smith Road
Allangbad.

... Applicents

Vers us

Union of Indig, thrcugh General Manager, N. Rly
Barode House. New D=1lhi.

Chief Commerciel Superintendert, N; Rly Baroda House
New Delhi, ' -

Divisionsl Reilvey Remanger, N. Rly allehabad.

Sr. Divisional Conmmercial supdt. N. Rly Allchabead,

. «. Respcndents

Original Applicction no. 1663/92

Mithlesh Kumaer x.shre, 5/o sri H,R. Mishra

r/p 41-C Baghambari Koed, Tilek Nagar, Allahabad,
Sharad Dhyani, S/o Late sri G.P. Dhayeni, r/o

c/o G.P. Dhayeni, Prayag Sangit semiti, 12-C Kamle
Nehru Road, Allehabad.

Ramji Verme, S/o sri k,Ns Verna r/o House no.
173/B Railvsy Colony no. 1 Subedarganj, Allahabad,

ees ~pplicants

\




/] 20 /]

Versus

15 union of Indie through seneral manacer, N. Rly
Ragroda H use, New Delhi.

2 Chief Commercial superintendent, N. Rly Barode

House New Belhi.

N. Rly allehsted.

3 pivisional Railway lianeger
4, sr. Divisionel Conmerciel supdt. Ii. Rly allahabac. ]

~espondenis.

36, Original application no. 1713/92
1. vinod Kums I s/o sri R.Y. hem, r/o C 757, GTB Nagser
nereli Allshakad.

2. virendra Kumar, s/o Sri Re.S. Re n/o 23/B/76/C/ ,
1003, Allepur, Allahabad.

s T o RS s e
e . e

Se Saﬁf"V_Kﬁmar Srivastavé;ésfo%SZi.R.P.

7 srivestava . . ~;§Q
r/o 148/ 5A, Chzkia, P.O. GIB Negaer, Allshabac. o

Applicants.

g |

g ! [

|

; Versus ll

Lo inl °n of jndia through seneral Mananiel, v Rkly B
New Delhi, I

2. The Divisional Rellway Menageét, N. Rly Allshabad. B

3. sf. Bivisional comml. Supdt. Northern Ral lway !

DAM Offlce allehebad. _ ,,

... Kespond=nis B

3%, Oricinal A pplicetion no. 1821/92

sudhir Kumer /Spo sri Fridays Nerein south of Jania
Road, New YaT, Distt. Petna, Fresent Address.
101 anend Bagh uld Baihdrene Allehcebad. p

\

Vers us %c\‘\/
: Y




38.

oS w
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Jnion cf Indie through Gneral jiansger, N. Rly
Baroda House. New Delhi,

Divisioral Railway iManeger, N.Rly Allahebed,
sr. Divisionsl Commercisl Supdt.N. rly Allehabad.

r.-Divisional Fersonnal Officer N. R’ly allshebad.

Sr. [Civisiocnal Accounts Officer, N. Rly Allahsbed.

«+. Respondents

Original Applicction no. 1822/92

Arun Kumer, 5/o sri G.P. Srivastava, r/o 101,
Oic Baiharena Alleshebad

.

... Applicant

Vers us
Jnion of Indie through
Barode House. Allehana

;fhéJSGhé%al Manager, N. Rly
2.
Divisiorial Raeilwey ['anager, N. Rly Allehabad.

Sr. Dvisional Commercial Supdt. N, Rly. allchabed.
Se. Divisional Personnal Officer, N. ~ly Allchabed.

Sr. Divisional Accounts Officer, N. Rly Allahabad.

.» Respondents

driginal Acplicaion ro. 1825/92

Virendra Pretap singh, S/o R. Singh, R/o liurehen,
Post Shikarganj, Distt. Varanasi.

Virendre Bahadur Singh, 3/o0 S1i R.B. Singh, R/o
Vill jrempur, Fost Chakie, Distt. Varenasi,

Mohan Prasad, S/o sri lalji, R/o vill Murahen, Fost
Shikerganj, Bistt. Vaerenasi.

Brij ReJj Yadev, s/o Sri B.R. Yadav, R/o Vill
Murchen, Post Shikarganj, Distt. Veranasi.

Krishne Mmrari, Sinch, 5/o0 sri R. lMuret, r/o
vill rure han, post shikarganj, Pistt. Varenasi.

Surendra . ratep singh, S/o Sri R.B. Singh, R/o Vil
Prem, urPost chakia, Distt. Varanesi.

L
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=D1ld Ralrdhana, Allcndodu.
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Vers us

1ndia through General Kaneger, N. Rly

use New Delhi.

Union cf
Barode HO
Rly Raroaga

Chief Commercial Superintendent, M.

House New Delhi,
Divisional Railwey lanager, N. Rly Allehebad.
ST, Divisior.al Commerciel Superintendent ,

N. Rly, Allehabad.

Respongents

Originsl Applicetion no. 1231/92

Alok Kuvar,Sinha, /o .sri S.p. sinha, rfo 233,

S/o-Sri-Om Prekesh, r/o 86/51
’”"nda Pdedef,‘%lﬁfatgaﬂg,fﬁ liahabgu.

e o 0

prllcants

VeI s us
Union of India throughienergal iianeger, N. Rly
Baroda House, New D¢ ihi.

Divisional Rai lwey leneger, N. Rly Allahsked.

Sr. Divigional Commercial Rly A llahabad.

Supdt. N.
oo RESEEnEENES
Original Application no., 333/92

Shwetank Verma, ~¥/o sri B.P Verma, r/o 25, Ghas ki
Satti, Khuidabad. Allshabacd.

.o Applicent

Versus

» of Inida througt
yda iHouse, New uLlhl.

General Janeger, N. Hly,
House), New Delr

R 3 2
A o
- \
11 o
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1.
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Chief Commercial Supdt. N. Rly, Rail Bhawen,
Beroda House, New Delhi,

Divisional Reilway Mena.er, N. Rly, DRV Cffice
Allshabad. :

Sr. Divisional Commercial Supdt. N. hly, Allahabec.

e s

... nespondents

Criginal Apulication no. 643/94

shiv Dayal pandey, ¢/o Late Sri Pt. Krishan Pandey
r/o Block no.27/10, Labour Colony, Nsini Allahabad.

ess Applicent

Versus

43 .
Le

- sr. D1v151onal Commerc1al hanager, N.

Rly nllahaoad

+++ Hepsondents

Original Applicetion no. 61/94

Santosh Kumar Sinha, s/o L.J. Sinha, a/a 32 Yrs.
r/o Vill Kanharpur, F.JO. Khardan, Distt. Varanssi.

ee. Applicant

Versus

Union of 1ndie through 3eneral lienager, N. Rly,
Baroda House, New Delhi.

Chief Commercial Supdt. N. Rly Beroda liocuse,
New Ddhi,

Divisional Railway lanager, N. Rly, allcshecad.

Sr. Divisional Commercial Supdt. DRM Cffice
Allehabad,

«+. Respondents
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4% original Applicetion ne. 394/93

I, Anand singh, S/o Sri S.L. Singh, r/o 524-4, Traffic
Colony 4llshabecd. '

e Re]J Kumer 5ingh, S/b Ssri i. Dayel singh, r/o 5-
M.G., Mera, Allahabka

3. .ai prakash sinagh, S/c sS1i %..D. Ringh, r/o 57 G+
Jiergy Allahabkad.

4, santosh Kumer Singh, S/o sri M.D. Sinah, r/o 5- M.G.
Marg Alkhaad,

o S.X. 3ingh, s/o N.B. Singh, r/o 13/3 Kerela Bag
Boleny, Allahabad.,

6. Jmesh pratsg Singh, S/c sri K.p. singiy, Retd.
Principel P.B. Inter Gollege. Pratepgarh.

7. sunil Kumar Siﬂgh, 5/o sri J.B. Singh, r/c vill,
Gujeria, rost rayadeeh, Distt. Fratapgarh.

B Anil Kuner singh, S/o.Sri R.P. Singh, r/o Vill.

i sujaria, Post Jra"udeﬁba,»Distt.

phdndan Adhikari, q/o-sr;

prataucarh. -

-h,h. Aahakdr1,~f7‘

“ogaéé Toco Colony AIfatsbzdc =
Late
10, suril kKumar Barua, $/o sri/J.C. Berus, r/o 39 R.N.
Naoger All:zhabad.
1l. ~najei Kumar Srivastave, S/o sri R.B.L. Srivestcva,
’ r/o 152 Balua Ghat, Allshabed.
12. iukesh kumar Srivastava, $/o sri ¥.S. Srivastava,
I'\X/O 123 Natiyara PRoad, Allahsbe:.
«ss Applicants,
versus
198 Jnion of india, thrcugh General Maenaaer, N. Rly
nei lwey Boad, Eeroda House. New Delhi,
2. Chief Personnal Officer, N. Rly Bareday Hcuse,
New Ddhi.
=l
5 Divisicnal Railway Meneger, N. Rly allshabad.
4, Sri. Divisionsl Commercisl Supdt., N. fly
A llahsbad.

hesponcents

Jriginal Application no, 633/92

4%,

11 Ramji, S/o Late sri LalaRam, r/o 6la/i Teliargani},
Allehebad,
\ e 0 ﬁpL li Ca nt
f
QSQ\/ == 25

et
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l. Jnion of India, through General iane.er, N. Kly
Berods House, Mew Delhi.

- 2. The Divisicnal Railwzy Meneger, N, Ily. allahabed.

3 Sr..Divisionel Commercial Subdi. N. Rly Allshabad.

s+« Respondentis

1;;:§£f Original Application no. 706/92.

) 1y Dipek Kumar singh, 5/o0 Sri (Lete) B. Singh, r/o
1B/8A Bhanghembri Road, Allepur, allshabad.
2. Akhter Naim sSiddique, S/o sri lN.J. Sidecique, r/o

174 New Mehdori Colony, Allehabad.

3. Mohd. Keleem, 3/0 éri Amir Uddin, r/c vill patulki,
P.O. Karehti Distt. Allahabad.

an Dilip Kumsr, s/o Sri A.P. Srivastcve, Rf/o 9 Elgin
Road, Civil Lines, Allehabad.

e Km. Shashi Sriwastesve, D/o Sri L.N. Srivasteve,
r/o 347, L1G Govindpur Colony, Allahasvad.

6o Suresh Pratap Singh, s/o Sri Rem Nesh singh, r/o
Vill Chand Kamaniye, F.O. Khutj FP.S. Khera, LCistt.

Allahagbad. | 3

ees Applicant

Versus

s Unicn of lncie through Secrtory, Reilwasy Boerd,
Rafi Merqg, New Delhi,

2% Generel lianager, N. Kly Reillway Bnavan, (Barode ?
House) ‘‘ew Dehi.

S Chief Commercisl Supd. N. LRly Rei.way Bhawan
(Barod. House) Allahatad.
4, Divisional Railway Mamager, N. Rly, allahsbsad,
5. Sr. Divisional Commerciel supdt. N. rly, DEM i

Office, Allahabad.

«s. iespondents

4%, QCriginal ppplication no. 648/92

.- 2%

e U SUen S T
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"Divisional Railwey !lanecer,

/26 /]

Ran Murteo, S/o Mewa Lel, r/oc_71 A Dale Allapur,

Alldhakad,

. Avplicants

Vers us

inicn of Indie—through General !fansger,
Baroda House, New Deihi.

N. aly Allsghaced.

Senior Divisional Commerciel Supdt. N. Rly allehabe .,

... Respondents

Ori@inal 4 pplication no. 731/92
Rei Kumar “ishra, s/o sri K.K. Mishra, r/p
46/10, Shiv Kuiti, Krigcel Bhawan, Allehabed.

d l'enesse, S/0 Sri M.R. lMenesse,
iumfordgenj, Allshabad.

Frci"l\ icha
‘74/ )7 C:Ld

i e s @ {-"‘p liCdﬂto

Versus

Jnion of Indie, th rough General Henager, N. Rly
lo. fouse, New Delhi.

Raill 3hawan, 33 ocdso

Divisional Bailway i“ly DRM Office,

All G ha badc

Nid e e s S

Senicr Divisioral Commercial
MNawab Yusuf Roed, Allechsbad.

Sapdt., DRM Office,

Respondents

o o o

Criginal A pplicastion no, 736/92
ﬂﬁ‘?", b/o 1’\".- . Pan(}e)’sr/c

Frakash Chean .
1 av al, Cistt., Alleahakad.

dre
vill & Post Dub
s, Applicant

Versus

Jnion of I1ndia, throu h Sec Railway

D Liea

“etary, Poard,

N
new

wly

seneral [lanager, N.
House) l.ew

Railwey Rhawan (Baroda

\
Y58

Be ki

)
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Chief Commercisl Supdt. N. .klyRailwey Board,

New Delri.

Civisicnal Commercial Supdt. N. Rly, DRV
¢ habad,

i

>
'._—l
—*

. +. Respondents

Criginal gpplication no. 380/92

suleb Tiem, S/o Ram Lau vill. senaepur, P.O.
b

r.C. Sengpur, Distt, Jsungu

s Applicanit.

Ve rs us

Jnicn of Inglie throush Zenerel jianager, N. ily
Barode House. i‘ew Pelhi,

Divisionel Railwey taneger, L. ' ly, Allchabad.

Sr, Divisional Coc merciel supdt., N. Rly, DRM
uffice, allchabad,

.+ li€sgoncents

originel Applicetion no. 961/92

Durgesh ;.ani ishra, s/o sri C.P. :‘ishra, R/o
433=-¢L Kydganj, Allehshad,

Fermeshwar Presad Trivedi, s/o Sri R.K. Trivedi
r/c 116-4 Bahadurganj, Thakur Din K& Hetha,
Distt. A llahebad.

viehdnra prasac Mishra, s/c¢ sri K.p. Mishrs, r/o
577-4 Nal Pasti, MNeta Nagar, Distt. 8llahabad.

ce« Aoplicant.

VVersus
Jnion cof Indise through JSeneral Maneger N. Rly
Baroda House, l.ew Delhi.

Chief Commercial Supdt.,N. Rly Beroda House, New

Divisionel hailwey lianeger, N. Rly Allshabad.
Senicr Divisionsl Commercial Supdt. CRY Cffice,

N. Rl 5 ha
nly Allahebagd . \ .. Rexpondents

iy o .. 28
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originel Applicetion no, 267/92
Cinesh Frased rendey, S/c sri K.N. Fandey, r/o

vill, Relwan, P.C. pahera, Distt. firzapur,

es. Apzlicant

Versus

Unicon of India through General lianceger N, Rly
lew Delhi,

Divisioral Reilwey [t@nsger, No. nly Allahabacd.

5r., LCivisionsl Commercial Supdt. N. Rly allahabad.

ees Recponcents

Original Apu lication no. 1203/92

Krishna Lal s/o sri G. 3shei, r/o 12/14 i.G. rarg,
3.G.1.C. Conp curd, allechsbad,

ilahendre sirgh s/o sri UJ. Singh, r/o 2/85, Rame Nand
l.egar, latiyara Road, Alispur, Allahabad.

Heri Shanker Singh, s/o Sri ihiem Autar Singh, r/o
2/45, Rame Nand i-agar, jiatiyasre Road, aAllahebad,
Tej Lahadur Ram, S/o Sri Dal Singer Ram, B/o
87=~/2=C, Baghambari Rcad, allapur, allshebad.

|
Yogendra Nath,s/o Sri Dudh Nath, r/o 535, Colonel Gudg
Allchebad.

e & o /’-{p -Li Ccnis *

\Jers us

Union of Indie through General !ianager, N. Rly
Beéroda House, Mew Delhi,

Divisinal Railway wmara~er, Northern Railway,
Allcbabad.,

Sr, Divisional Commercial Supdt., N. Rly 4llshabad.

Jele ThESIORIERES

\

.. 29
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uriginal Applicstion no,1207/92
Suresh Chandre JSupta, B/c Sri Reja kem Gupta, -
r/o 2°/3, “ew Hewa Building, Leader Rosd,
sl lamnabzd,

Pertho sarthi Dobdar, s/o sri H.K. Dobdar, 294, Akber
pur, Allencbac.

\Versus

Jnion of india thr.ugh General jMana.er, . Rly,
Beroda House, . Belhi. ‘

Divisional Reilwey l.anaser, N. uly Allenabad.
Sr. Divisiocnal Commercial sSupdt. N. Rly allzhabad.

..+ tespondents.

Jrigianal A pirlicetion no, 1345/92

KrishanaKant Srivastava, 5/0 Sri (wate) junni Lal
3rivastave, r/o nama Nhanas Naepeér, Bhardwsj Puram
Allehabkad.

gmt, Jsha .eni Srivasie®a, /o Sri D.C. Srivastevs
r/o 520KL Kydgaernj, Allahabad.

Ha<esh Srivasteva, 5/0 51 Kripa Shanksr, r/o
72=- C/2, atisra Road, Bharadwaj Purem, Allchabad.

Ghen Shyawm Singh, S/o 5ri Z.R. $ingh, R/o vill Narayai
npur, Post Shivgarh, Distt. Allahabad.

Brijesh Kumar Penday, S/o sri S.X. Fandey,

r/o 46, Kunche Re¢i S5enua Prasad, .alviya lager,
Allahapad.

\Versus

Jrio>n of india throigh 3eneral ilanager, N. Rly
Raroda House, New De lhi.

Divisionel Railway lanajer, N. Rly, Allchabadgd.
Sr, Divicionel Commercial suudt. N. Rly, Allenakad.

\ «++ Responcents

+

e

S=2a
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Originel Applicetion no. 1344/92

vinod Kumar Stivastava, s/o S

vi R.P Srivestaeva,
I/O @by uir Koad, ﬁtjapUL, Allaha b

ad.

s e Applicant

Versus

Jn13ﬂ of 1ndia througn General [lanager, I Rly
Barcda Houise, Mew Dclhi.

Divisi na. Railway i@nager, L. R 4 llchabad,
Divisi lway jer, ! ly, & llchabac
sr. Divsional Commercisl Supdt., k. +*1y Allehabad.

... Resgonderts

5.M4. lmemudcin, S/o Sri S.H. imeénagdin, 1B/0
781/0, Ghensnyem®l.ager, Rellwey Colony, A 1lzhabad.

> 1

Decna hath Scxena
lem Sarei, Allahgbad

Dheerendra i.ath Saxena, s/c Sri
R/0 46=21=4/7 Remeén K¢ Pure, Su

Vers us

Jnion of incia through seneral Manager, N. &ly
ssroda House, Mew Delhil.

pDivisionsl Railay ieneger, N. uly Allehabad.

sr. Divisioncl Ccmmercial Superintendert, . Rly
Allasbebad.
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Kemes hwer bath 3asrme, 5/c 511 Ram 131- Yirala Nagar
Lucknow,

VeIrsus

Union of indie throgh General i.anacer, E. rly,
cayode House, Allahaiad.

pDivisioral Raillwey Menagei, N. Rly, allahabad.

\:%J»’ - .30
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Sr., Divisional Commercial Supdt. N. lily aAllahcabad,

... hespondents

criginal Application nc. 647/92

Verun Kumar Shukla, S/o Sri s.p. Shukla, r/c
79 A “inhazpur, Beni Ka Hets, All:haosd.

Versus
Jnion of india . through Genezral fanager, N. Rly
RBarode House, Mew Delhi.

Divisional Railway Menager, N. Rly, allehabad.

r. Divisional Commercial $updt. N. nly
sllahabad,

+s « Responcentis

~
Uriginal Apglicaticn no, 494/9&

Suresh Kumér S/o Sri Tulsi Raem r/o 25, Luker Ganj,

Allshabad,
. o= Analicant
Versus

Jni n of Inida through Generel Memager, N. Rly
Earoda House, New D=1lhi,

The pDivisional Reilway Manager, N. Rly, Allehabed.

The Senior Divisonel Commercial Supdt. N. Rly
Allshabad,

1

Sr. Divisional personnel Officer, N. Rly, Allahabad,

Sr. Divisicral Accounts ufficer, N. Rly Allshabad,

.+ . n€spondents

-

original Applicoetion no, 495/92

Allerabes,

Rarjni Kant patel, 5/ sri Chandra Shexhar, B/oc
2, R

Rama tiand Negar, Allspur,

¢ ee AppliCCDt.

\
Qe
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le Jnion of indie throgh the General Naneger, N. .Rly

Sarods llouse, lew Delhi,
2. Divicicrel Railwey Menager, N. Rly Allehabac,

<h Seniro Divisionel Commercisl Supdt. N. Rly Allahebad.

4, sr. Divisional Personnel Ufficer, e Rly Alldhalad.
S Sr, Civisional /iccounts Officer, N, Bly Aliahebad.

TR < ¥ e otk
sees HRSSPONCEILS

63. Crizincl Application no. 513/¢2

e Frabha Shanksr Yadav, 5/0 Sri R.P. Yadav, r/c

10 Thron hill Road, Allahabad.

oo toplicert
Versus

e Jnicn of Irndis through Generzl ia:iager, N. Rly

Barods touse, Delhi.
2 Uivisiorial Railway ifareier, No Ely Allahecac.
85 5r. Divisional Commeercicl Supdt., . &ly Alichaked-
4, Sr. Civisioriel Perosnnel Cfficer, . Rly Allshebed.
e ¢r. Divisiorel Account Officer, N. Rly Allechabad.

eee nespordents

63. Origiral application no. 527/92

8 Aril Kuner Srivestiava, S/e Sri V.K. Srivasticve,
r/o Rly Quarter,sSutedergeni, Aileiazbbd,
. ST S Vo -~/ e & A e .
2. }—r'o\aS}'; utvanlg rancey, S/0 51 Aol e 1§ cligeys I/D
‘ I“, 1 s v . . N 5 g B L ALY
121/34 Lairoop pPur, Allenabad.
an Rakesh pretap singh, s/o sri R.P. sinch, K/o
vill ¢ p.0. Kotwa Tehsll pPhulpuer, Distt Allehabec.
4. Bharatji Khare, S/o Sri G.pP. Khere, r/o 36=B=-pAhiyacur,
Iﬁ_hﬁb\d 2
b U S S SRR 64 (Y .
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io { India through Secretecry, Railway Bogard
fail Shewan, ew Da 1hi.,

LR -

Senerzl lancger, N. R
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chief Comme  rciel Supdi. N. .Rly 3eroda House,

LieW Delhi .

Divisiocnal Raillwey Mencgser, N. aly, DRM Qffice .
allangbed,

Senior Liviicnel Commeréial Supdt. N. hly Allahakad.

gtation supdt. . Rly Allehacad.

Srizinal Application no. 632/92

Pt o iy 1, = 0 a/\ > -~ 1 e AJ e 5 = ’.. S 4

waleye Kont, S/¢ ¢ri s.X. Crivesieva, r/o 328

Beghambari Housin. Scheme, Bharadwajpurarn, s 1lshepur, »

Allahatad. F

i
ae = Auplicant {
Versus
Union of indisa, throuigh Zenerzl aneger, N. Rly

New Delhi,

Civisionsl Reilwey wanager, N. Rly, <&ilahebad.

++. Responcents

ricinal Applicetion no. <76/32

v ~ = - = )
Shushil Kumar Jllw stsve, 2/Cc 5ri Leksh
JLJ\\Jteva, Zajamkeri Br ih i.ir

r/o
la“aLaa.

Aldanenar,

Versus

Divisicnal Railway ianager, e alye
Sr, Divisionel Commercial Sup

Sr. Divisional persinnel Officer, N. Rly
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66. Origimel foplication no. 477/92

l. Aran Kuser, 5
a

S e -/ . i - o
¢ Sti Syen Chand, r/o0 42, Baka Ji Ka
czugh, Ailchabad

//
b

Viers
le Jnin cf India threoagh General ;‘aneger, h. Rly
Baroda House. New De lhi,
R Divicior.al Radilwsy ;jenaser, I . iy Allehcuad.
G Sr. Divisional Commezcial 3updte. . RHiYy allehabac.
4. 5r. Divis ionel F erocnrel Ufficer, N. Rly Al:crebad.
5. Sr. Divicional Accounts. Cfficer, IN. Rly Allzhabead. L
... nRespondernts
6(7. Original Applicestion no. 221/93
1. Upgndrs sinah, s/o Sri 3. singh, r/o Tejpur Fosi
salkalcih, PeS. Sckaidih, Distt. Varerasi.
- - - e o b . /-
2 Kajesh Kumar Singh, s/ s5ri R.N. Singh, /o
Tajpur FPost Sckaldhi, FeS. Sekeldih, Disti. Veranasi.
aes  Applicant
Versus
1. Jnion of Indis throuioh General ilanager, K. Rly
Reilway Board, Baroda House. New Delhi. i
2 Chiief Commerciel supdt. I\. iily Boroda Heuse. New Delhi
3. Divisicrnal Reilway Jienezer, N. xly Allshabad.
4 Si. Diveional Ccmmercisl Supdi. N. Rly aAllzhebad.

06 . Original spplication no. 220/63

e Sanjey Nerain Prasod, “/O Sri R.L. Prased, r/o
22 Leth no. 1 liew jJehal, Mughalsareai.
% Hetd diarain Pras ri R.S. Prasad, r/o

a
=

ad, s/o ¢
vill Nedi lpur, post Cher con Distt. Varanasi.

\ .o Applicant
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Ve rsus

Unien ef indie, thr

ough Senerel [janager, N. Rly
Rai lwgy Board, Larcde |

House . n~ew [elhi,

chief Commerciel sSugdt., N. Rly Berodas House,
New Delhi.

Divisioral Reilway Manager, N. nly, Allshzskad. -

3

Sr. Divisionsgl Commercisl, Supdt. Northern Railway,
Allahabad.

«ss Liespondents

Criginal Applicatior no. 219/92

q 0 / ] !
Ram Singh Yadav, S/0 Sri R.a. Yadev, r/c Vill. ‘
Pursbharglmmi, p.0O. Suhansa, Tehs 'l Pauti W Daiste. .

Pratapgarh.

ma Shanker Yadav, S/o sri R.L. Yadav, r/o vill. ;
Behdaul Khurd, pP.0. Gaura, Tehsil Pattl, Distt.
Fratapgerh.

Om prakash, S/o 5ri R. Dular, r/o vill. Behdaul
Khurd, p.O. Gaura, Tehsil }a+t;. Pratapgarh.

vasudev, S/o K.N. Yadav, r/o Vvill. Xudia-ka-pura

T9551l \achchalls har, Distt. Jaunpur.

<+ Applicants

Versus
Union of Indie through Generel [laneger, Northern
Railway Railwsy 3Bcard, Baroda louse.
Chief Commercial Supdt. N. Rly, Baroda House. New
Délhi,

Divisional Railway ManaJer, Iie

@
ek
L3

ivisiorial Commerecial Su

(V9]
K
.

&)

chet ginigh, S/o sri Re; Bahadur sin
Inargaon, rost semrahs, Distt.

shiv Kumer,Mishra, -S5/0 3ri R.P
”111 Tatihera, Post Deonshti, D
Vinod Kumer sSingh, s/ 5.4 Gaos
Vill Raon, Post Semradh, Distt.
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TS TlJ. 'Lu.l.,

Rakesh Chandra Tripathi, s/o jri ;
i i 5d, Dl&\.l. LIS el

140 vill. shisakpura, Past

i Ve Dwiveci, r/o

shyam Krishen Dwivedi, s/c
D . IV\LLO.‘U»&.U.

\/-ill . TO};)U, A_QA‘J}AQHJ & -.’

- T 5 — -
PO r"‘}‘)p.l..l.uu;at.

Vexrsus

JBisiain o India through Znersl jane.er, [I. GHly,
Aailway Chawan, Barodc :louse. ..ew Dolhi
C.ief Commercicl Supdt. Caroda House, ivew Delhi.
pDivisicnal Railway mcnager, L. Rly &K allahsbad.
seniar Divisionel Zommercial, Zupdt. . Rly
i.’inx U-lrleJCr..oA- élabolo e it Ny

«++ Respondents
Criginal Application no. 162/93

prem Shanker, S/o sri S.H.N. pPandey, r/o 45 Gariwen
Tela, allahabad.

canjay Kumsr, Srivasteve, Sfo s5zi (lLetle}] R.P.
Srivesteva, r/o 16/11 liew Sobhbatiabagh, Allahabad.
Sautem Adhikar, s/o sri N.N. adhikari. ©/o 695-F
Loco Colony Allashebad.

Jagdish presad srivestavs, u/« ri ( ~ate} M.P.
Sll‘v’dsta\’é, I/ 97/ Ay \GrUuJ-d, .-’\Lla'ra:ao.

Fajendra Saraswat, S5/0 S5I1 P.Se Sar
03 Seriwen Tola, Allghebac.

Om Prakeeh srivaslava, 5/¢ 5
r/o EwS (54) Baghambari Colon

abhilesh Kumar Srivsstave,
g O "—-r..)/g ,L-‘.\,AA\I 1y ahil agal [

s o ~eam S x S e /M e O

\SA'J V'Sh .\\J nar S i .I,\_-."‘:, S/ Ve
oc S T 3 ’
l/V 7 / ll JGIU\/\J )’u ‘\J_Ol, ‘v-\.Ll.;;ftc;L,;;iJ 5

- -~ 3 > ~ S e 2 < e ~ o~ -+ _—
.-.c;f‘ 9] diligEi S V=S Ui s 500 51 1 3530 S Macxianiay
- = o e = s B e e
/0 SO/ 11 Se Vaceyd 3djcl, Aiisfiabadc.

5 umar Vc;me, 5
:’2—“\1 a 1\’3Y3 ROO , M

Versus

Jnion of India throsgh Zener
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1

Railway Bosrd, Barode licuse, &} lew Delhi.

2 chief personnel Officer, iorthern Zailwey, 3arcc:
House, l.ew De lhi,

S Civiziongl Railway Maraner, N. illy, allehabad.
4. senior Divisional Commercial Supcdt. N. aAly,
Alighakad.

«+. RespoOndentis

i2. Originsl spplication no. 161/93

1 shec Kumer Yadav, S/o sii P.L,.Yadav, r/o 164-aA
AiOpibagh. gllahasao.

2, chailencéra Sahal Vermea, S/© Sri B.F. Verma, rfo
30_}./41— L/ 9E Tll_}k magar, Allahc»uc,u.

3. Xm. Rajeshweri, D/o Sri Ram Dass, r/o 2/22-a
itamanand llagar, Allshabed.

4. sSunil Xumar Srivastava, S/0 Sri A.Ne. Srivastiave,
r/o 127 jetira Road, Allshabad.

e Rajesh Kumar, S/o sri S.F.L. Srivaestava, r/o
E.C.Col. Srivestave, Sucamadih, Dhanbead.

6. Awecdesh Kumer Singh, s/o sri J.singh, r/o surshiya,
Fost -ansdih, Distt. Cellia.

=7

7¢ Anjeni Kumer Srivasteve, s/o Sri V.N. Srivastava,
r/o 28-A Krishan Negar, Allshebad.

8. Xarunesh Kumar, s/o Sri T. hath, r/o 5453 Ghanshyam
Negar, Allahabad.

T shyam Brakesh Srivsstava, s,/c sri P. Lal rgo
EWS 54 Bag“aﬁaarl colony, Allshabsad.

10. Lalit Xumar, s/o sri rrem Kumar, r/o 16/11 lew
5ohbatiabaghk, A4llshabad.

ses Applicart
Versus

e Jrnion of India through General .ienoger, i.. Rly -
Baroda iHouse, liew Delhi.

2 Chief personnel Officer, N. Rly, Baroda House,
New Delhi.

3. Divisional Reilway iianager, K. 2ly, .Allzhabed.

4, senior pivisional Commerdiel Supdt. N. Lkly Allshabad.

\\ sse nEspOnients

e 2
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Qriginal Application Ne, 150 eof 1993

1. Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,
Allahsbad, | |
cees Applicant

Versus

l. Unien ef India threugh Genral
Manager, N, Railway Head Querters
Uff ice Bareda Heouse, New Delhi.

«s++ Respendents

O R D E R(RESERVED)

JUSTICE B.C. SAKSENA, V.C

This bunch ef 73&stes in all invelve almost %

identical questions ef fact and law and reliefs alse., O.A é
83 ef 1992 is being treated as the leading O.,A. The number
of days ef werking varies in each ef the O.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that te# on the
allegatiens made by the applicants in the month ef January
1982. _

2. ‘ The applicants alleged’that they had werked fer

the peried. indicated by them in the varieus O.As, in the menth

ef January 1982 @ i,15/- per day. The applicants allege
that on the basis of Railwag Board's letter dated 6.2.,90
they made representatien regarding their re-engagement as

Volunteer Ticket Cellecters since they had werked prier te
L7.11.86,

& Reliance fer the claim is based on the decisiens

eof this Tribunal as alse the P.B, in @ few O.As preferred

\
Ve

L) op39
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by p;rsohs similsrly circumstenced. The agpplicants,
therefore, have sought a relief for s direction. to the
1espondents to re-engage the applicants as Volunteer
Ticket Collactors or mMobile Booking Clerks e&s per Extant
Rutes+—7dhey have aiso in some petitions prayecd that s
direction be issued to the rzspondents to take the peti-
ticn2rs on duty and pay back wages from 1C.12,¢0 til}
the dete when they first presented thems@lves for engage-
ment, |
4, The respondentis heve 1esisted the petition end have
filed a counar affidavit as &lso & supplemantary counter
affidavit,
Bl The applicants have filed & rejoinder &ffidavit.
The appiicants have admittedly not re-engaged afier their
short étint ranging between 5 to 18 days in the month of
Jenuary 1982, The Raillway Board's circulers dated 6.2,90
is annexed as @inexure AL to the leading C.A and have
also been annexed in xkkx some of the U.As. A p.rusal of
the said letter shows that in the light of the judgment
cated 26,8.387 of the Centiral Administrative Tribunal,
Principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera
Mhta end Ors Vs. Union of India and Ors ) and dismissal
of the SLP No, 14613/87 by the Hon'ble Supreme Court
on 7.9¢3% The Lailway Boerd has decided that the ‘cut
off' cate for being considecred for abscrption in
reguler employment egainst reguler vacanclies earlier
provided to be 14,8.81 will be substituted by 17.11.86
Paragraph 3 of the circular letter is the ancher sheat

for the cleim in the present U.A which reads as under:-

\
R

o s op40C
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" 1In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en
diseentinuance ef the scheme by zenal
Board's ,
Railways, as a result of/ﬁﬁggv;etter: dated
17.11.86 er any earlier instructien to the

same effect may be re-engaged as Meobile
Boeking Clerks as and when they appreach
th® Railway Administratien in regular
emp leyment may be censidered after they
cemplete 3 years of service as Mobile
Boeoking Clerks in the same manner as in
the case of other Mebile Booking Clerks

covered under para l. "

6. In paragraph 1 attentien was invited te Railway
Board's letter dated 21.4.82 and the 'cut eff date!

previded therein was 14.8.81.

3. . We have heard the learned ceunsel feor the parties.,

Qe Shri B.,B. Paul, ceunsel appearing fer the respeo-

ndents raised a preliminary ebjectien that the O.As are
barred by time, laches and acquiéonnce.
4 :

qe. The learned ceunsel urged that the applicants

have net been engaged after January 1982, He further
submitted that the Railway Beard's leiter dated 6.2.1990
dees not govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were
net discharged censequent te discentinuance ef the scheme
by the zonal Railways as a result of the Board's letter

dated 17,11.86., Their discontinuance had taken place feur

\

S R




3 41 3@

years earlier and not on the basis ef the Railway Board's

said letter,

10. The respeondents have alse disputed the cerrectness
ef the averment made by the applicants abeut their having
worked fer the duration indicated by them in each ef the
O.As, The applicants in suppert ef their assertien of

having werked in the year 1982 for a number ef days indicated

by them during the 'Kumbh mela' have been aneexed, cepy ef,

cbttiificate stated te have been issued by ene Ram Das whe
He ad '

has given out his designatien as/Ticket Cellecter AKM, N. Rly

Allahabad. Cepy ef such a certificate has been annexed as

Annexures A=3 and A-4 te the leading O.A. Shri B.B. Paul

submitted that Shri Ram Das was net competent te issue this
certificate and the said certificate cannet be treated as
preof ef the working peried eof the applicants indicated in
the certificates. We, however, feel that it would not be
necessary te enter inte this centreversy for the purpeses
of deciding the O.,As. We, proceed to decide the 0O,A in the

liight ef the claim based en the provisions of the Railway

Beard's circular letter dated 6.,2.90. we, hewever, mcke it
clear thet we may net be understeod te have accepted the

claim off the applicants with regard te the days ef their
werking, Wwe may tske up the plea of the O.As being barred
by limita?ion. Admittedly, nene of the applicants initiated
anyﬂ&é%éggéiproceedings in any ceurt te challence their
discontigﬁance made in January 1982, The €entrel Admini-

strative Tribunall was censtituted in November 1985, These

O«sas have been preferred in the year 1992,

12. As noted hereinabeve, the basis fer the claim
apart frem the provisiens eof the Railway Board's letter

dated 6,2

«90 is certain decisions Tendered by this Bench

RN . aepA2
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of the Tribunal. The said O.As are Q.A. No, 722/90C
Rajendra kumer Srivastava Vs. Union ¢f India end Ores, C.A

No, 471/8C Mukesh Kumar Srivastava Vs. Jnion of Indis and

urs, G.A. No;(648/91 Maden Mohan Pandey Vs. Union of Indisa

and Ors. No doubt, in these casses orders for re-engagement
of the applicants therein had been passed. un the msterial
placed in the supplementary afficavit we find subsequentily
in several other cases cecided by this Bench of the
Tribunael, & different view was taken when it was pointed
out that the Railway Boerd's circulsr applied to Mobile
Booking clerks and the decision in Neera Mhte's case was
in‘respect to Mobile Bocking Clerks. This distinction was
noted &hile allowing a few review petitions in some 0.As
‘and ingu.A. No, 131/92 Lalji Shukla and Ors, the only :
direct?cn given was that the respondents mey consider ond
analys§ the cases of !Mobile Bocking Clerks and find out
if any:scheme can he framed by them laying down a parti-
cular icriteria for re-engaging them on cssual or daily gl
basis. Ajainst this decision, the Railway Authorities
preferfed an SLP before the Hon, Supreme court and the
Hon, Supieme court by an order dated 7.4.94 passed the
follo;ing order s-

" Delay condonec. The order only gives & dire-
ction to the petitioner to find out any scheme
can be fremed. The Union of India
can examin2 the matterx and if it is
not possible to frame a scheme, record
ils finding accordingly. There is no
obligstion cast by the impucned order
that the scheme should be framed in ceny

c ase subject to the 38bove, observetions the SLP

is disposed of", N\
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aboverebsenust tans thelEpeel a1abeave petitien 216 160 eseacers

Subseguently, the Railway administratien consideredx the

pessibility ef framing & scheme in the light ef the aire-
ctiens given in Lslji Shukla's.case by the Bench of this
Tribunal which was dlse repested in seme other O.As which
came fer decisien subsequent te the decision in Lalji

Shukla's case.

12, The Railway Administratien in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Cellecters fer abserptien and regularisation in greup'C!
ed

category pests since this weuld militet Ggainst the statutery
previsiens laid down fer Recruitment ef Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I ef the
Indian Railway Establishment Manual 1989 Editioen, They have
further taken the view that ne such pests er vacancies exists
en the Railways fer Volunteer Ticket Cellecters/Mobile Booking

Clerks feor their re-engagement en casual er daily basis,

15, It was also held thet re-enagagement will burden

the public exchequer and will alse enlarge backdeer entry

and will aeffect reservetien pelicy @s contained in Article
16(4) of the €enstitution eof India. It wss clse held that
framing ef such a scheme fer those Volunteers whe have clearly
worked fer a peried of merely for 5 te g8 days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competitien and the eligible persens at large i;

would be deprived ef their legitimate rights,




13, Admittedly, this scheme hes been given up after
47.11.86 and the Railway Aaministratien has fer cogent reasens

indicated tlmt it was net feasible te draw up & scheme as

rejyuired in orders passed kn varieus O.A.s

16, Shri B.B. Paul has also invited @ , eur attention

to certain decisions in review petitiens which were allowede-

a@mu@ On the basis ef an cnolegy of the decision by the
b

Principal Bench in 'Necera Mehta's case direction fer re-engage

ment had been passed in the O.is, While @esddd¥izg allewing the
review pegitiens it was neted that the decisien in Neera
Mehta's case was confined te Mobile Booking Clerks and there
is neo parity between Mebile Boeking Clerks and Velunteer

Ticket Collecters., The present applicents fall in the later
categery. |

16, Quite @ large number eof decisions have been rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in letér decisiens
and & directien te drew up a scheme was enly provided as in

Lalji Shukla's case(Supre ), which wags followed in many other
subseyuent decisions, The turns end twists which have ‘taken
place in the view expressed on the questicn have been referred
to show that the decisions of this Bench of the Tribunal on
the besis of which the applicantS/%i%iming similar benefit
being extended to them do not hold the field.
1q. We may now take up £Or consideration the plea of

v benefit of the
the applicents that the meclsicns in some O.As in favour of
similarly situated persons may be extended to the applicants,

It is pow fairly well settled that the judgcment of the Tribune
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{bf that metter of any court does not give rise 1o a

. cause of action., It is the orders of the authority

concerned or their inaction which give rise to:the
grievance and the ;éﬁse of action baséd upon this has to
be considered for purposes of determining whether the
petition is barred by time under the provisicns of Sec,

21 of the Administrative Tribunels Act.

13 As was noted by the Medrss Bench of the Central
Acdministrative Tribunal in & decisicn reported in (19%94)
23 AIC pge 20U 'Tamil Nadu Divisional Accountants Associa-
tion and Urs. Vs. Union of India and (rs, this position of
law has been clearly aff irmed in the judgment of the
Supreme court in.'BhOOp Singh Vs. uUnion of India and Crs.
(1S92) 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held that since the
delay has notl been satisfactorily explaeined the C.A was
re jected on the cround of limitation alone, In that
case an order adverse tO the applicsnts was passed on
14.10.,85. A decision on a similar order was rendered
Ly the Chandigarh Bench of the Tribunal on 1.5.91., There
after the applicants Asscocigtion moved in th& msttzr and
mede & representetion, O years delay was held as fatal.
S A Full Bench of the Ernakulem Bench of the
Tribunal in & decision reported in (1994 ) 28 AIC 177 has
also taken the view that decisions in similar cases cannot

¢ive & fresh cause of action and the period must be counted

from the date the claim relates,

\
e
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2. The Hon 'ble Supreme Court in 'Bhcop Singh Vs. Union
01 Indie snd Urs(Supra,; hed intersalis, heldighat"inordinate
and unexplained delay and laches by itself/a good ground

to refuse relief to the petitioner irrespective of the
merit of his claeim. It was alsc obhserved that Art. 14 or
the principle of non=discrimination is eguitable principle.

Ther2€ore, eny relief cleimed cn thet besis must itself

3
be founded on eguity end nct be elien to that conceptt.

22, Ve may also refer ic a relevant observation mede in a
recent decisiun of Hon, Supreme Court in 'Retan (@ancra
Semant &ana Ors, Vs, Union of Indie and urs reported in

1694 $.C.C(L&S) page 182, The petitioners before the Supre-
me Court in that case were casual lcbourers of south eastern
Rallway., They were allecged 10 have been eppointed between
1G84-6¢ and represented between 1S75-78. They, throuch

their petition socught ¢ direction to bc issued to the opp.
par

ies t0 include their nemee in Live Casual Lsbourers

2yister after due screening end to give them re-—employment

o §)

according to their senicrity, The basis for the claim

amongst others and was a few judcments rendered by the Apex
court in 1985 &ndf87 directing the Railway Authorities to

prepare & schems 2nd-tQo ebsorb the casual labourers in

(4]

ccordance with their senicrity, The petitioners appeared

to have made a representation in 1SG6C to the Authoiities in

. & 2

which it was alleged thet they are not following the orders
cf the Supreme court, High court of Calcutts and Czlcutta
Bench of the C,A.T. In the facts of the said case the Hcn,
Supreme Court, tcck the view that since no explanztion has

been given as to why the petitioners did not approech till

1990 held that two questions arise;
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(i) whether the petitioners/entitled as s
matter ot right to reemployment.
(ii) whethaer they heve locst ibheir right,
if eny cue to delay.
22, while dealing with the said question the
following observetion was made :-
" Pelsy itself deprives a person of his
remedy aveilable in lew., 1in absé@nce of
any fresh cause of action or any legislation
a person who has lost his remedy by lapse
of time logses his righi as well",
23, A Full Bench ot the Tribunal(PE, while
declding U.As 767 and 842 of 1985 mede the following
r2levant observation:-
® It is not openes tc court of record to
paess an order in respect of persons who
cre not even present befere it by any
cpplication or petition., In this view
cf the matter the view teken in the
case of cne ¢r more employee by a judicial
forum cannot be i?vso factc made appli-
cable to ell cther employe2s In the same
cadre, rsnk or situaticn by another
judicisl forum."
This cbservation also sugpcrts the view taken hereinab0ve%

.

thet the judgment in a case does not give a cause of
- who

acticn to another employee,/claims to be simillarly

circumstanced es the applicant in other case earlier

decided., _ \

Y&ﬁ’ o« P4t




TR\

. A<
e N

24 Shri B.B. Paul, lecrned counsel app2sring for
the ia2spondcnats have invited our attention 10 ¢ decision
rencered by the Piincipal Bench in '4Ashish Chsekraborty V

Union of indig and urs, .eported in 1994(1, A[J 382, 1In
the caid case the fests are almostfiden£ical s 1n the
case in hand, The applicant aslleged that he w.as engaced
&s Mobile Boucking Clerk from 1,6.,85 to 12.7.89 and hed not
been encacsd thereefter. He mede & reppesentetion statine

th

V)]

t he has worked for 32 daye in 12895 and in view of the
circgl=sr of the Kailway Bosrd dated 31.5.92 he be elso

cecnsidered for ebsorption as Mobile Booking Clerk. The

cpplicent's representetion was re jected and he was informed

that he cannot bes cbsorked in terms of the letter dated
12, 0.9“. In th2 seid czse the gpplicant based his clai
on the bssis of e decisicn of the F,B. in & similer bunch
cf thef‘cases° The [Division Bench tock the view thet

h

=

re is no perity or similarity hetween the icants

(e
D

%
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cas€ and ihe gpplicanic in the bunch of cases decided

]
o
1y
'.l

e

. It was he

=

ar d that since the services cf the

H

applicant was nol discontinued es a result cf Reilway

Bcard's letier dated 17.11.866. the ap; licent's cus@ was

k{g not coverzsd by para 3 of ihe Railway Board's letter
deted 6,2,9C, Since he was not discherged consequent

upon discontinuance cf the scheme by the zcnal Railway

as & result of letter dated i7.11.86., The same situation
obtains herein also snd wehave alrecdy held sccordingly.
25, In the said case, referring tc the decision of the

Supreme ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the Juestion of deley wss also
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considgred and it was held that the petition was barred

by limitstiong The cause of action having accrued & in

July 1985. The said C.A was filed sometime in the yesr
1593,

24, The learned counsel for the respondents also
invited our attenticn to anotlher decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indie and Ors reported in 1994 (1) ATJ
pc=84. |

2%. The petitions before us are clegrly barred
by limitation as providéd in Sec. 21 of the Administrative
Tribunals Act. The provisions of the Railway Board's
letter dated 6.2.90 is not attracted and applicable to the
applicants,

29. Admittedly, the scheme hzsx been given up
since after 17.11.86 snd is no longar in force. This fact
cannot be l?sz sight of. The agplicants therefore, cannot
be granted[;eiieQSprayed for by them. The applicants also.
raised a plea that one Shri R.N. Shorey and 12 Others Volu-
nteer Ticket Collectors have been included in the approved
list of 1982, It is, therefore, pleaded thet the reSpénde-
nts have been given re-engagement to some Volunteers as
Volunteer Ticket Collectors on Pick and Choose basis.

BQq. ' In the counter affidavit, it has been indicat
that the 12. persons named in para 4.1C of the leading O.A
had been re-engaged as Ibkile Booking Clarks and not as
volunteer Ticket Collectors, The allegation, thefefore,

haf been denied. Be that as it may, the applicants would

be entitlad to the relief claimed by them only if it is

based on any statutory provision, The act of the respo- 4
ngenis in re-engaging a few which has been satisfactorily
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explained will not give rise to discriminctory trestment.

et
-

he applicenis in =ffect ere seeking re-engagement on the

strength of heving worked for a period panging betwszen

=

L0 18 cays,which alsc is doubtful,and has been disputsd

by the respondents.

3.1, in view of the d.iscussion hereinabove, an
& totality of the circumstences we are not pursuaded to
cgrant the rel.»fs claimed for by the agplicants, The J,As

lack merit ond ares accordingly dismissed. No order as to

Qe
costs,
3. The copy of the judgment shall be glaced
on each of the U.hs which have been declded by this common
juogmentoq. P ~ -
—

( K. MUTHUKUMAR ) ( BeC. SAKSENA

MEVBER(A) VICE CHAIRNMAN
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